
BPNGALCRE BENCn 

Second Floor, 
Gornmercjal Complex, e 	 Indiranagar, 

angalore-560 038. 

Dated:— 23 MAY 1994 

PL 	AT IQ NUMBER : 	 - 

APPL1CINTS: Sri.D.Raghavan 	v/SRESPNDENTS: Indian Audit and Accounts 
Deptt.Accountent General(A—I),Bangalore 

and another. 
To. 

1. 	Sri .D .Raghavar; ,S/o .Late R.Doraiswanyyeangar, 
No.4J.3,West of Chord Road,Third Staçe, 
Third Block,Basaveswaranaaar,Bangat79. 

Subject:— Forwarding f copies o± the Oi'ders passe1 by the 
Central admini3t.ative Tribunal,Bangalore e 

Please find enclosed herewith a copy of the DER/ 
STAY DER/INTERLM 0}DER/, passed by this Tribunal in the above 
mentioned application(s) on18 °5-1994. 	- 

~d
DERJTY REGISTR 

jL_DiCIA.L AhLS. 

qm* 



Review 	I Application No 	 ..of 1994  

Applicant : - D .Raghavan 	ORDER SHEET (COfltd)Respdt :Acctt . General(A(ad it-I), 
afl8le and 8flOth!. 

Date 	 Office Notes 	 I 	
Orders of Tribunal 

18-05-1994. 

Grotuds urged herein have been 

extensively considered and rejected, 

while disposint of the0.A. Hence 

no roo for reagitàting the same 

issue again in R.A.. Therefore 

rejected. 

(VIGE-CHAIRMPN) 
18-05-94. 

$ 
(T.V.R.) 

{iJternber(Admn) 
18-05-94. 

TRUE COPY 
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CENTRAL RDMIN :STRATIUE TRBUNL 
NGALcIRE BENCH  

PPL xcANT:) aaghavan 

I 

L.POr'flENTS: Acco untant Gereral(Audit),. 
Karnitaka and Other. 

TO.  

i$ri.Djaghavan, 
S/o.Late R.DorIswany Iyengar, 
No.413,iest of Chord i)Od, 
Third S.tage,Thi:d Blo(k 
Pasaveswaranagar,bang-1ore-.79. 

2. 	r'i.M.Vasudevo Ro, 
Iddl.C.G.SC., 
iigh Court BldgJanga1.ore-I. 

,1 

SUBJECT:— Furwardirici of cones of the Orders pased by 
the Central Admjrjtra€jve Tribunal,Bäpgalore. 

- 	 —xxx- 

Please find enc] osed hreLJjth & copy ? the 

ORDER/STAY ORDER/INTERIM OF)ER/, Passed by this iribunal 

in the above mentioned application(s) on_1201-1994. 

'- 

DEPUTY REGI5R?R 
JUDICIAL BRIMHES, 



---.---, 	..... 	....'--."--... 

/ 
'I  
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CENTRAL AD4L1ISTRAT1 ¶E TRIBUNAL: BANGALORE BEiGk 

0IGIkAL APPLICtTION NI,R 807 OF 1993 

WEDNESDAY THIS THE 12TH DAY OF J.ANUAY , 1994. 

Mr.Justice P,K.Shyawundar, 

Mr. T..V.RamailaR, 

D.]aghavan, 
S/A late R.Doraiswamy Iyeng., 
!iaior, Assistant Audit 0ffic:r (Retd.) 

LII 

	

	
tiice of the Accoun ant Gertra1 (Audit-I), 

Bangalore residing at. 14o.4131  
WCI III Stage, III Btock, 
Baaveswaranaar,Baa10rEôQ 079. 

V. 

Vice-Chairman. 

Member(A) 

Applicant. 

Indian Audit & Aceounts Lpartment, 
Accountant Genera:t (Audit;, 
Karnataka, Post 13g No.5;:i8, 
Residency Road, 13Fnalore. 

The Comptroller & Auditor General 
of India, No.10,]3ahadur shah 
Zafar Marg, New Dilhi-llC 002. 	 .. Respondents. 

(By Stani.ng Counsel Shri 1.Vasu4ra Rao) 

) R D E R 

i1r.Justice_P.K.Sh ,atu:undar'iiCe-Cflair1uafl:-  

We 	see this 	is a ver 	stale claim goir 	back to the year 

1 7 3. 	Tne applicant- 	submit 	that although the claim is of 1973 

he 	has 	been 	knocking 	at 	te 	doors 	of 	the •  administratton 	all 

-s  
ng 	since 	then 	but, 	tie 	spate 	of 	reprentatiOn5 	made 	to 

A, rI 
( ) authorities 	had 	remaird 	unheeded 	till 	1993 when 	for 	the 

): 

fllst time they thoht it 	it to regret the 	nae and that- regret. 
. 

hi says is untenablt 	Be t at as it may, we nust take e ception 

tc 	the 	conduct 	of 	:.he 	ap.jt.icant 	in 	having lain 	lo 	all 	these 

$ 
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years when all that he did was keep on shoo_- ing repres4.ntation 

after representation which are no substitute to an app2opriate 

pr9ceeding under Liw. Th.refore, we thin!' it inappropriate 

to intervene in thi matter which has really been in the limbo 

for the last 20 yiars. 	e therefore orde this application 

bedisniissed on grouns of tcal delay. 

EMBER(i) 	 VICE-dAIRiiAJ 

I 	 1 
:)& 	 •. 

- 
.. \. 	.. 	

- r.FtCE 	

-: 

, 


